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Assessee by  :   Withdrawal Application 
Revenue by  :   Shri S. P. Walimbe  सुनवाई कᳱ तारीख / Date of Hearing  :  26.08.2020 घोषणा कᳱ तारीख / Date of Pronouncement :  31.08.2020 

 
आदशे / ORDER  PER PARTHA SARATHI CHAUDHURY, JM: 

  
This appeal preferred by the assessee emanates from the order of the Ld. 

CIT(Appeal)-1, Nashik dated 02.07.2019 for the assessment year 2015-16. 
 
2. The assessee has filed an application seeking withdrawal of the appeal 
filed on the ground that he wants to avail the “Vivad Se Vishwas Scheme” and 
applied the application under the said Scheme.  It has accordingly been 
requested that the assessee be permitted to withdraw the appeal.  In absence of 
any objection from the side of the Ld. DR, the request of the assessee seeking 
permission of the Bench to the withdrawal of the appeal is accepted. 
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   3. In the result, the appeal filed by the assessee is dismissed as 
“withdrawn”. 
 
 

Order pronounced on 31st day of August, 2020. 
 
                      Sd/-                                                              Sd/- 

(R. S. SYAL)              (PARTHA SARATHI CHAUDHURY) 
   VICE PRESIDENT                             JUDICIAL MEMBER  
 
पुणे / Pune; ᳰदनांक / Dated : 31st  August, 2020 
Sujeet  
आदशे कᳱ ᮧितिलिप अᮕिेषत / Copy of the Order forwarded to : 
1. अपीलाथᱮ / The Appellant.  
2. ᮧ᭜यथᱮ / The Respondent.  
3. The CIT(A)-1, Nashik. 
4.  The Pr. CIT-1, Nashik.   
5. िवभागीय ᮧितिनिध, आयकर अपीलीय अिधकरण, “ए”  बᱶच,  पुणे / DR, ITAT, “A” Bench, Pune. 
6. गाडᭅ फ़ाइल / Guard File.  

               आदशेानुसार / BY ORDER, 
 

// True Copy // 
                                             Senior Private Secretary 

                            आयकर अपीलीय अिधकरण, पुणे / ITAT, Pune. 


